OFFICE OF THE DISTRICT & SESSTONS 1 DG tHQ, DELILL
CIRCLLAR

Sub: - Recommendation of female officials [Senior Jodicial Assistant or equivalent) for
working as Creche In-charge at Delhi High Court Creche Facilie (DIICCF) in
diverted capacity.,

In terms ol Cocobar Noc 023710 Tan-1 DG dated 02 1o 300 aed letier Na
P79 st FE I3 DHC dated 07 10,2026 recened trom che Honhie theh Count o Delln (eopy
enclosed). applications are nvited Trom temaic ofTicials (Semor Tudicial \saistant or s
cquisalenty of the Delly Distriar Counts whee are wallimg e work us Creche In-charge shitiwse
atthe Dethi High Count Creche Tactins m dnerted capacits

The female obticis eSemin fudici! Assistant or 1 cquivaenty who are willing to worl
as Creche In-charge niay subm therr wilhingness appircation. along with complete details
(ame. designation. present place of posting. residentiai address, mobile number ad c-onnl Hn,
soas toreach this office latest by 24.10.2026. < that tie same may b dorwarded 1o the Hon'hle

ITigh Court of Delhi withim ihe supualated tme
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HIGH COURT OF DELHI: NEW DELHI
{Establishment-! Branch)

No E794d st EI-3 DHC
Date: 07 102024

From
The Registrar General, ) .
Delhi High Coun, Z,)\\) L,
New Delhi.

To,

The Principal District & Sessions Judget FIQs).
Tis Hazan Couns.
Delhi.

Sub:  Recommendations of female officials for working as Creche in-charge at
Delhi High Court Creche Facility tn diverted capacity.

Madam.

I am directed to inform you that the Hon ble Creche Committee of this Court while
considering the matter regarding replacement of Creche In-charges with suitable Offictals
(SJA or its equivalent), in its Meeting held on 08.09.2026. duly approved by Hon'ble the
Chief Justice. has recommended as under :-

“The Committee recommends that o fresh circudar be issucd by the Registn ar
the earfiest imanng applications from female cmplovees of this Court holding
the post of Sewior Judicial {ssistant or its cquivalent, 1o work as Creche In-
charge (shifrwise) at DHCCEF. The cireudar must cleariv mention the nature of
work and the shift umings Ir s also recommended thar Regisirar General of
this Conrr may be divecied o request Ld Principal District & Sessions Judge
(Tis Hazari HQs) to recommend the names of at least ten female emplovees
tSenior Judicial -Assistant or its eyuivalenti of the District Courts wha are
witling to wark on diverted capaciny at DHCCEF as Creche  In-churge
(shiftwise) latest by 3lst Ocrober. 2026, The shortlistingsselection of the
applications will be on the basis of an interaction/interview by the Committec.
The selected candidate(s) from the District Courts mayv apply for depuation for
a period of twa years afier completion of three months at DHCCF subjecr to
the satisfaction of the Cammittee.”

[ am further directed to bring your kind notice that vide this Court’s Circular No.
1257/E.V/Estt.-1I'DHC dated 05.10.2026 {copy enclosed). applications are also invited from
the female officials of this Court holding the post of Senior Judicial Assistant or its
equivalent for filling up two posts of Creche In-charge (Shifi-wise) at the Delhi High Count
Creche Facility. The shitting timings of the Creche and nature of duties of Creche In-charge.
as contained in the said Circular are as under :-

"The Creche In-charge shall be required 1o perform dun in either of the following

shifts. as may be assigned. - SE b
First Shift : 8:00 A.M. ta 2:00 P.M. 7
Second Shifr # 1:00 P.M. to 7:00 P.M, 4/ -
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NMature of Duties of the Creche n-churge shatl he us under:-

Chertlsuperyv s e s o dan managomont s the Creine Faciiin

5 bhasuriny proper caee oo Jene and o fishemne o e ifdren NITIRIITII
the Crechy

SoSupervisteon and e iorgion of e o o i Vaft ikt cusiray proper
dischictrge of ther assiem D daties

4 Mammtammy  and munscoroes attendam e adnussion amd  other  necessam

records regisieres of e Gl

Ensuring proper deanln:, so samitation and upheep of the Creche premises and

facrilitpes,

rn

b Coordinating wih the pa ey guardinans and woncerned offivials in matrers

relating to the day -to-dun tun. taning of the Creche

Bringing amv important e deficrency or meident reloting to the funciiomay

of the Creche 1o the nonc c of the concerned authorities.

8 Perfornming  such other  Jduties  as mav be  ussigned by the Competen
Awthorin: Creche Conmutioc trom time 1o time. "

I am. therefore. directed 10 request you 1o recommend the names of at least
ten {10) female employees (Senvor Tudieral Assistant or its cyuivalent) of’ your office, who
are willing o work as “Creche In-charge™ (Shifiwise) in Delhi High Court Creche Facility. in
diverted capacity. along with their designation. present place of posting and contact details
I.e. residential address, mobile number and e-mail ID ete.. which may be forwarded to this
Court. latest by 31" Qctober, 2026. The shorthsting selection of the applicants will be on
the basis of an interaction intery 1o by the Hon"ble Creche Committes of this Count.

Yours taithtully

(Bhawana Pann)
Juint Registrar( Estt.-1)

kncls.. As ahove. For Registrar Generad
Endst.; 17943 Est.l EI-3 DHC Date: 07.10.2026
l. Copy forwarded o Admn.Officer{udicial ). General Admn.-ll, tor information.

{Ashish Aggarwal)
Admn.OfficerJudl.)(Est.-1)
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HIGH COURT OF DELHI : NEW DELIII
(ESTABLISHMENT-[1 BRANCH)

No. 1257/E.V/Estt.-11 /DHC
Dated: 05.10.2026

CIRCULAR
The Competent Authority has been pleased 1o direct that applications be invited from the female

officials of this Court holding the post of Senior Judicial Assistant or its equivalent for filling up two
posts of Creche In-charge (shifi-wise) at the Delhi High Court Creche Facility.

The Creche In-charge shall be required to perform duty in either of the following shifts, as may
be assigned:-

First Shift : 3:00 AM.t0 2.00 P.M.
Second Shift : 1:00 P.M. to 7:00 P.M.

Nature of duties of the Creche In-charge shall be as under:-

. Overall supervision and day-to-day management of the Creche Facility.

2. Ensuring proper care, safety, hygiene and well-being of the children attending the Creche.

3. Supervision and coordination of the Creche staff and ensuring proper discharge of their assigned
duties.

4, Maintaining and monitoring attendance. admission and other necessary records/registers of the
Creche.

5. Ensuring proper cleanliness, sanitation and upkecp of the Creche premises and facilities.

6. Coordinating with the parents/guardians and concerned officials in matters relating to the day-to-
day functioning of the Creche.

1. Bringing any important issue, deficiency or incident relating 1o the funcuioning of the Creche to
the notice of the concerned authorities.

8. Performing such other duties as may be assigned by the Competent Authority/Creche Commitiee

from time to time.

The willing female officials may submit their applications 10 Establishment-11 Branch latest by
29" October, 2026

Sd¢-
(JASMEET BHATIA)
DEPUTY REGISTRAR (ESTT.-II)

Endst. No. 17692-17699/E.V/Estt.-1I/DHC Dated: 05.10.2026

Copy forwarded for information and necessary action to:-

Registrar cum Secretary to Hon'ble the Chief Justice.

All Registrars/ Officers on Special Duty/Co-ordinator, DIAC.

All Joint Registrars/Joint Registrars (Judicial).

Joint Registrar, Registrar General Secretariat

AOJ)/Librarian/Private Secretaries/Court Masters to Hon'ble Judges with the request to kindly
bring the contents of the above Circular to the notice of eligible female staff working under their

control.
6. P.A 10 Registrar (1T} with the request Lo upload this Cireular on the intranet of this Court.
2

. Notice Board.
§.  Guard file.
7=\

ASSISTANT REGISTRAR (ESTT.-i)
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE {WEST): DELHI
Ly6F19 416826
No. /Admn.West/2026  Dated, Delni /& /6 J02C

Copy of Circular bearing No. 67704-68004/Cir/Misc./Admn.ll (HQ)/2026
dated 13.10.2026 is forwarded to:-

1 Al the Ld. Judicial Officers of West District with the request to
intimate the same to the staff working under their kind control.

2 Administrative Officer (J)/Branch-in-charges/AAQ, all the Branches of
We;p)istrict, THC, Delhi with the request to intimate the same to the

staffworking under their kind control.
\3/£aling Official Website Committee, Tis Hazari Courts, Delhi to

upload the same on the Official Website.

41 B sin-charge, R& Branch (West) to display the same on
notice board of West District, as well as upload the same on the
Official Website through Layers.

5 The Personal Office of Ld. Principal District & Sessions Judge
(West), Delhi.

Oﬁicer-in/-gharge
Administration Branch, West District
Tis Hazari Courts, Delhi




